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Amardeep Exports       ....  Appellant 
Plot No. 414 & 417, Gidc, 

Phase-Ii, Dared, 

Jamnagar, Gujarat. 

VERSUS 

C.C.E. & S.T.-Rajkot                                                                               ...Respondent 
Central Excise Bhavan, 

Race Course Ring Road...Income Tax Office, 

Rajkot,Gujarat-360001 

 
APPEARANCE : 

Shri R Subramanya, Advocate for the Appellant  

Shri Anoop Kumar Mudvel, Superintendent (AR) for the Respondent  

 
 

 
CORAM:  HON'BLE MEMBER (JUDICIAL), MR. RAMESH NAIR  
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The appeal is disposed of. For order, see order of date in Custom Appeal 

No. 13282 of 2013. 
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